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Resolution Regarding giving Preferen.
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Echelons of Government Services
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The question was proposed

o -,

ALLOCATION OF TIWE FOR DIS-
POSAL OF GOVERNMENT AND
OTHER BUSINESS

MR. DEPUTY CHAIRMAN: I have
to inform Members that the Business
Advisory Committee at its meeting
held today, the 24th February, 1978,
allotted time as follows for Govern-
ment Legislative and other Business
to be taken up during the current
session of the Rajya Sabha,

Busingss Time allotted
1. Further discussion on the The discussion
Motion of Thanks on will conclude on
the President'saddress, Monday, the
27th February,
1978, and the
Prime Minister
will reply at
5 P.M. on that

day.

2. Consideration and passing
of —

(a) The Public Wakfs
(Extension of Limita-
tion) (Delhi Amend- L
ment) Bill, 1977,

1 hour

(b) The Press Council 4 hours
Bill, 197~.

3. Consideration and pass.
ing of the following Bills
as passed by the Iok
Sabha :

{a) Tye Child Marriage
Restraint (Amendment)
Bill, 1978.

3 hours
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‘b) The IntzrestBill, 1978 1 hour

(c) The Merchant Ship- 1 hous
ping (Amendment; Bill,
1978. .

The Committee also recommended
that the House should sit up to 6.00
P.M. daily and beyond 6.00 P.Mm, as
and when necessary for the transac-
tion of Government Business.

H

ANNOUNCEMENT RE. RECOGNL
TION OF THE LEADER OF
OPPOSITION

MR. DEPUTY CHAIRMAN: Hon’ble
Members would recollect that the
Chairman had announced that he
would take a decision regarding the
Leader of the Opposition today, and
he has done likewise. I may inform
that the Chairman has recognised
Shri Bhola Paswan Shasiri, Leader
of the Congress Party, as the Leader
of the Opposition in the Rajya Sabha.

WG A FILATE ATE A7 A% *
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The House then adjourned
.. for lunch at three minutes
past one of the clock.

The House reassembled after lunch
at Thirty-one minutes past two of the
clock—The Vice-Chairman, (Shri HM.
Trivedi) in the Chair.

STATEMENT BY PRIME MINISTER—
PRIME MINISTER'S PARTICIPA-
TION IN THE COMMONWEALTH
HEADS OF GOVERNMENT REGIO-
NAL MEETING HELD AT SYDNEY,
AUSTRALILA, ..

THE PRIME MINISTER (SHRI
MORARJI R. DESAI): Mr. Vice-
Chairman, Sir, on 17th February I -
returned from the meeting of the
Commonwealth Heads of Government
of Asian and Pacific Region, which
was held in Sydney for the first time,
The initiative for this Conference
was taken by Prime Minister Fraser
of Australia at the Commonwealth



